IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JANUARY, 2025

PREVIOUS INSTITUTION DISPOSAL CLOSING
SNo. KIND OF CASES BALANCE [FB] DB]  SB| TOTAL| FB] DB|  SB| TOTAL|BALANCE
MAIN CASES.:- 01.01.2025 31.01.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13853] 0 7 255 262 O 1 49 50 14065
2 CIVIL SECOND APPEAL 49071 O 0 101 101] O 0 56 56 4952
3 EXECUTION FIRST APPEAL 105] 0 0 1 1] 0 0 0 0 106
4 EXECUTION SECOND APPEAL 24] O 0 0 0] O 0 0 0 24
5 CIVIL MISC. APPEAL 34258] 0 96 494 5901 O 85 162 247 34601
6 | CIVILREVISION go7| o[ of 37 371 o of 29 29 815
7 CIVIL REVIEW 8271 0 16 11 271 O 9 18 27 827
8 INCOME TAX REFERENCE 0l O 0 0 0] O 0 0 0 0
9 OTHER TAX REFERENCE 971 O 2 0 2] O 1 0 1 98
10 TAX CASES 0] O 0 0 0] O 0 0 0 0
1 CUSTOM APPEAL 11| 0 1 0 1 0 0 0 0 12
12 INCOME TAX APPEAL 376] o 27 0 271 O 7 0 7 396
13 WEALTH TAX APPEAL 0ol O 0 0 ol O 0 0 0 0
14 SALES TAX REVISON 779] O 0 7 7] O 0 9 9 777
15 TESTAMENTARY CASES 0] O 0 0 0] O 0 0 0 0
16 COMPANY PETITION 51 0 0 0 o] O 0 0 0 5
17 | COMPANY EXECUTION PETITION ol ol o 0 ol of o 0 0 0
18 | COMPANY APPEAL 6l o] o 0 of of o 0 0 6
19 | COMPANY APPLICATION 121 0] 0 1 1 o o 4 4 118
20 COMPANY SUIT 16| O 0 0 0] O 0 0 0 16
21 | COMPANY LIQUIDN. CASES 35| o] o 0 of of o 0 0 35
22 | ELECTION PETITION 71 0] o 1 1l o] o 0 0 8
23 | SPECIAL APPEAL (CIVIL) 37l o] 3 0 3 o] 4 0 4 36
24 SPECIAL APPEAL (WRITS) 2367 0| 77 0 771 0| 113 0 113 2331
25 CIVIL CONTEMPT 2524 0| 36 126 162 0| 24 32 56 2630
26 CIVIL WRITS 87930| 0| 178 1882| 2060 0| 215| 1596| 1811 88179
27 RECRIMINATION PETITION 0] O 0 0 0] O 0 0 0 0
28 CROSS OBJECTION 651 0 1 1 2] O 0 2 2 651
29 CIVIL REFERENCE 4] 0 0 0 o] O 0 0 0 4
30 CIVIL TRANS. APPLICATION 184] 0 0 43 43| 0 0 57 57 170
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 74] O 0 1 1 0 0 0 0 75
TOTAL (A) 150005 0] 444| 2961| 3405| 0| 459| 2014| 2473| 150937
CRIMINAL SIDE:-
1 MURDER REFERENCE 2] 0 0 0 0] O 0 0 0 2
2 CRIMINAL APPEAL 32420 0| 64 341 405 O 8| 109 117 32708
3 CRIMINAL REVISION 12401] O 0 211 211] O 0| 166 166 12446
4 CRIMINAL MISC. PETITION 23978] 0 0 747 747] O 0] 493 493 24232
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 28971 0 0| 1848| 1848| O 0| 1867 1867 2878
(U/S 438 & 439 CR.P.C))
6 CRIMINAL CONTEMPT 231 0 1 0 1 O 0 0 0 24
7 CRIMINAL REFERENCE 21 0 0 0 0] O 0 0 0 2
8 HABEAS CORPUS 29| 0| 42 0 421 0| 36 0 36 35
9 CRIMINAL LEAVE TO APPEAL 9741 0 4 42 46| 0 7 4 11 1009
10 CRIMINAL WRITS 1352 0O 22 160 182] O 31 162 193 1341
11 CRIMINAL REVIEW 0] O 0 0 0] O 0 0 0 0
TOTAL (B) 74078| 0| 133| 3349| 3482| 0| 82| 2801] 2883 74677
TOTAL (a+B) | 224083 of 577 e310] es87| of 541| 4s15| 5356] 225614
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JANUARY, 2025

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB| TOTAL| FB DB sB] TOTAL|BALANCE
MISC. CASES.::- 01.01.2025 31.01.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5182| 0| 61| 223 284] o] 50] 234 284 5182
2 [BAIL & STAY IN CRL.REVISION 4403 0/ 0 130/ 130] © ol 119 119 4414
3 |BAIL & STAY IN CRL.MISC.PET. 23930 0] 0] 651] 651] 0] 0| a24] 424] 24157
4 |BAIL&STAY IN CRL.TRAN. PET. & CRI} 1377|] 0 11 124 125 0 11 1011 102 1400
5 |BAIL & STAY IN CRL.CONT.PET. ol O 0 0 ol O 0 0 0 0
6 |BAIL & STAY IN CRLLA 12| o 0 0 ol o 0 0 0 12
7 &'ﬁ'sxm';,“gﬁ;ﬁpczl;ﬁfﬂoN 1135) o] 5| s8] 63| o] 3| 62| es| 1133
TOTAL (C) 36039] o] 67| 1186] 1253 0] 54| 940] 994] 36298
2 | CRIMINAL TRANSFER 93] o] o 6 sl of o 6 6 93
3 | STAY IN HABEAS CORPUS 3l o] 1 0 11 0o o 0 0 4
TOTAL (D) 96| o] 1 6] 7/ of o 6 6 97
TOTAL (C+D) 36135 o] e8] 1192] 1260 o] 54| 946] 1000] 36395
TOTAL (A+B+C+D) 260218 o| 645] 7502] 8147| o] 595| 5761| 6356] 262009
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 43| o] 2 0 2[ of 0O 0 0 45
2 |STAY INW.T. APPEAL / CUSTA sl 0| o 1 110 0 0 0 9
3 |[STAYIN O. T. REFERENCE o7l o] 1 0 1o o 0 0 98
4 |STAYINS. T. REVISION 580] of O 5 5] of of 15 15 570
5 |STAY IN CIVIL IST APPEAL 5031 o] 4| 236 240 of 1] 57| 58 5213
6 |STAY IN CIVIL 2ND APPEAL 2435 o] o] o5 o5 of of 42 42 2488
7 |STAY IN EXE. FIRST APPEAL 111 o] o 1 1l of o 0 0 112
8 |STAY IN EXE. 2ND APPEAL 23| o] o 0 o]l of o 0 0 23
9 |STAY IN C. M. APPEAL 9704] o] 55| 170] 225] o] 22| 175 197 9732
10 |[STAY IN CIVIL REVISION 7711 of o 36 36| of of 22 22 785
11 |STAY IN CIVIL CONTEMPT 24 o] o 2 2[ o[ o 0 0 26
12 [STAY IN SPL. APPEAL (CIVIL) 28| o] 2 0 2| o] 3 0 3 27
13 [STAY IN CIVIL TRANS. APPLN. 179 o] o] 36 36| of] o 57 57 158
14 [STAY IN COMPANY CASES 21 o] o 1 11 o o 0 0 22
15 |STAY IN SPL. APPEAL (WRIT) 2064| o] 67 0 67| of 95 of 95 2036
16 |[STAY IN WRIT PETITION 60434 0| 133 1708 1839] o| 153 1005| 1158] 61115
TOTAL (E) 81553| 0] 264| 2289] 2553| o] 274| 1373] 1647| 82459
2 | CIVILMISC. APPLICATIONS 4825 of 33| 144 177| o] 51| 221 272 4730
3 | CIVIL MISC. CASES U/S-5 12844| o] 129] 312] 441| o] 47| 344 391| 12894
4 | EXE. MISC.APPLICATION ol of o 0 ol of o 0 0 0
5 | LEAVE TO APPEAL TO S.C. 11 of o 0 ol of o 0 0 1
TOTAL (F) 17670 o] 162] 456] 618] o] 98] s65] 663] 17625
TOTAL (E+F) 99223| o| 426] 2745] 3171] o] 372| 1938] 2310] 100084
TOTAL (C+D+E+F) 135358] 0] 494] 3937] 4431] o| 426] 2884] 3310] 136479
GRAND TOTAL (ATOF) 359441 0]1071] 10247] 11318] o] 967] 7699] 8666] 362093
Dt.: 12-02-2025 16:54
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